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Your second

MR. CHAIRMAN: This is his second !

supplementary.
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SHRI PREM CHAND GUPTA: Sir,
we had, in fact, 75 million hectares of
forest land which was 22% of our land
Between 1982 and 1992 and it got
to 19% and it is shrinking
With this shrinking forest arca,

arca.
reduced
further.
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; are we taking adequate steps to ensurc

that our flora and fauna which has been a
part of our cultural heritage is protected?
It is being said that the Government is
unable to do something about saving
threatened species.
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ment and Forests has brought. :
policy on environment and €especis
furests. Whenever new industri
scale arc started, whether Go :
privatc, they are given pro ~nar c)mr--"':ﬁ
ancc with the understanding “that the.
industries would be doing afforestation in
the nearby area cquivalent. to the. area’
given for the industry. The order has
been flouted. In order to keep the enwi- -
ronment in a non-pollutant state, certain
regulations are to be followed:. These are -
being floutced. Take, for example, Man-
galore—1 am giving a very small ex-
ample—where sca coast has been pol-
luted because of the new industries com-
ing up there. That is the situation even in
the other arcas like Cochin coastal area.
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When the industries are not following the
guidelines, the Ministry of Environment
and Forests is not taking any steps to
close down those industries. These should
be environment friendly and people
friendly. Even then this Ministry is not
taking any action for political reasons. [
am saying, Sir, it is for political reasons. I
would like to know from the Government
whether those industries who are not
following the directions given by the
Ministry of Environment would be closed
down. Now the Supreme Court has come
in the way. The tanneries have been
closed by the Supreme Court and not by
this Ministry. I would like to know from
the hon. Minister whether the Ministry
will take strong action against those in-
dustries which are violating the environ-
mental norms. ...(Interruptions)...

SHRIMATI MARGARET ALVA:
Sir, in- Mangalore all the waste is released

into the' séa by the big industries. All the !

oil spillsTare there in the sea.
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SHRI V. NARAYANASAMY: What
are your Regional Offices doing? ...(In-
terruptions)...

SHRI AIIT P.K. JOGI: Please iisten
to the Minister.
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SHRI V. NARAYANASAMY: Sir,
this is not the question. ...(Interrup-

tions)...
SHRIMATI MARGARET ALVA: |

am sorry, Sir. ...(I/nterruptions)... This is
not the question. Sir, we are not taking
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+ about the Minister. He may come and go
; tomorrow. That is not the question. The

question is: What is the Minister doing
for the coastal areas, for protecting them
against this kind of thing? People pay
money to the officials and to the commit-
tees and get away with doing apvthing
they want. ...(/nterruptions)...

SHRI V. NARAYANASAMY: They
are starting industries without getting the
final clearance. ...(Jnterruptions)... Why
is the Ministry not following the environ-
mental norms in these cases? Sir, the
Minister says that I should make a com-
plaint. Why should I make a complaint?
...(Interruptions)... It is his duty to close
down those industries which are polluting
the environmnet. Why is the Minister
asking me to make a complaint? ...(Inter-
ruptions)...
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SHRI V. NARAYANASAMY: He is
answering everything except my question.
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MR. CHAIRMAN: | think we have
extracted all possible answers from the
Minister ...(Interruptions)... Now, Ques-
tion No. 402. ...(Interruptions)... Just one
minute please.
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SHRI SATCHIDANANDA: Sir, re-
garding this question, 1 have an impor-
tant point to make ...(Jnterruptions)...
Sir, generally, I do not put questions.
-{Interruptions)... Please allow me for
ane minute. ...(Interruptions)...

MR. CHAIRMAN: Okay ...
nons)...

SHRI SATCHIDANANDA: Sir, im-
plementation of the environment laws is a
very important programme. The Govern-
ment has got many policies on this sub-
ject. But, awarcness of this problem of
environment has to be popularised among
the people.

(Interrup-

For that I would like to ask if there is
any programme of the Government to
popularise and create awareness among
the people of this country about the
environmental issue because peoples
cooperation is very much needed. Has
the Government got any programme,
—ough the media, to create any aware-
=ss7 If so, have you made any Budget-
ary provision for this purpose? I want a
specific answer from the Minister. This is
very important.

MR. CHAIRMAN: For creating
awareness among the people; have you
any programime?

SHRI SATCHIDANANDA: Sir,
popularisation and awareness among the
people through the media ....(Interrup-
tions). ..

SHRI GURUDAS DAS GUPTA: The
old policy is being carried out ....(Inzer-
ruptiors)...

SHRI SATCHIDANANDA: Let them
have a new policy to create awareness.
We are not coming in the way of that

..(Interruptions)... No. They are here to
create new policies for that.

CAPT. JAI NARAYAN PRASAD
NISHAD: This Ministry has been or-
ganising the National Environment
Awareness Campaign every year since
1986 with the aim of creating environ-
mental awareness at all levels of society.

[RATYA SABHA]
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The Campaign also addressed other
environmental issues such as soil conser-
vation, people’s action and role in waste
utilisation, environmental education,
awareness and communication, fuel, fod-
der, zoo education, conservation and cap-
tive breeding of endangered species, wild-
life protection, etc.

SHRI SATCHIDANANDA: Througﬁ
the media, Mr. Minister. I want through '

the media. Have you got any Budgetary
provision for this to popularise and create -
awareness among the people through the
media? Media, please. :
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(Inlerrupnom)
is over. I have called Quesuo
402 ...(Interruptions)... :

JIRAO SHINDE: Now, we ate on th
sports ground.

Functiooing of SAI

*402. SHRI VAYALAR RAVI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government will reorgan-

ise and restructure the Sports’Authority
of India (SAI) in view of pathetic per-
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